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(it) Government Resolution No 
15 9 /7 VS Py dated the 22nd 
februaiy, 1974 notifying Ciov 
einment's decisions on the 
above Report

%
(2) A statement (Hindi and Tnglish 

\crsions) showing reasons as to 
why the documents mentioned 
above could not be laid on the 
Table within the period piescrib 
cd in subsection (2) of sectiori
16 of the said Act [Phrtd  in 
I tbmr\ See No 1T-62I4/74]

C i n j r m  W a r i h o u s i n c ,  C o r p o r a t i o n  

( \  M l NDM ! N T ) R U I T S  1 9 7 3  AND N o H H -  

( \ r i O N K  L N O I R  1 SSI- \  n  AI C o M M v O ll IE S

A c t

1 HI M JN ISIIK  OF STATl IN THh 
MINISTRY Ob A G R K U M U R t (SHRI 
\N N  ASAHl B P SHINDF-) I btg to 1 iv 

on the T ible—

(1) \  top* of the ten tia l Waiehousmg 
( oipoiation (Amendment) Rules 1973 
(Hindi and 1 nghsh \cisions) published in 
Notihc ition No ( iS R  1371 m Ga/etti 
of India dated the 15th Decembci, 197\ 
nndei sub section (3) of section 41 of the 
Wai chousing C oi positions Act 1962 
I P hu 'd  m I ih) an  S u  No I T 62 1/741

#
(2*) A cop> each of the tollowmg Noti

he itions (Hindi and I ngli h vtisions)
undei subsection (6) of se*. ion 3 of the 
Fsscntial Commodities \c t J95S —

(i) The Feitilisei (Control) (Third
Amendment) Older 1973 pub 
hshed in Notification No SO
802 (F) m Gazette of India
dated the 31st December, 1973

(ii) The Northern Rice Zone (Move-
ment Control) second Amend-
ment Order, 1973, published in 
Notification No G S R  8(F) m 
Gazette of India dated the 7th 
Januaiy, 1974 [Placed m h b ia ty  
See No IT-6202/74J

N o t i f i c a t io n s  u n d e r  M o t o r  VfiHiCf e s a <t

a n d  M f r c h a n t  Sh ip p in g  A ct, et c

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KUMAR 
M UKHFRJFF) I beg to lay on the 
Table—

(1 )0 )  A copy each of the tollowing 
Notifications (Hindi and English 
veisions) undej sub-section (3) 
of section 133 of the Motor
Vehicles Act 1939

fa) 1 he Motoi Vehicles (Thud
Party Insuiance) Amendment 
Rules, 1973 published in Noti-
fication No SO  2811 in Ga 
zette of India dated the 29th 
Septcmbei, 1973

(b) The Motoi Vehicles (Thud 
Party Instilance) Amendment 
Rules 1973, published m Noti-
fication No SO  35SO in 
Gazette of India dated the 22nd 
December 1973

(n ) A statement (Hindi and Lnglish 
veisions) showing reasons fot
delay m laying tht Notifieation 
mentioned at (a) above [Plac'd 
in hbraiy Sti No LT 6203/74)

(2) A cop> each of the following Noti
fications (Hindi and English versions) under
sub section (3) of section 458 of the Mer-
chant Shipping Act, 1958 —

(i) The M tiehant Shipping (Apprcn 
ticeship to Sea Seivice) Amend 
ment Rules 1973 published in
Notification No G S R  1418 in 
Gazette of India dated the 29th 
December 1973

(u) The Merchunt Shipping (Exami-
nation of Engineers in the Mer-
chant Na%y) Amendment Rules, 
1973, published in Notification 
No G S R  1 3 m  Gazette of 
India dated the 5lh January,
1974 [Plated m Library Set 
N6 I T  6204/74J



227 Papen Laid FEBRUARY 25, 1974 Papers Laid 228

[Shu Pranab). Kumar Mukherjee]
(3) A copy of the Annual Accounts of 

the Panidip Port Trust for the year 1971* 
72 and the Audit Report thereon (Hindi 
and F nglish versions) undei sub-section
(2) of section 103 of the Major Port 
Trusts Act, 1961. [Plaa d in Libtarv. See 
No. LT-6205/74J

(4) (i) A copy of Orissa Notification 
No. S.R.O. 1009/73 published in Orissa 
Gazette dated the 28th Novembei, 1973 
making certain amendment to the Orissa 
Tourist Vehicles Rules, 1967, under sub-
section (3) of section 133 of the Motor 
Vehicles Act, 1939, read with clause (c)
(iv) of the Pioclamation dated the 3rd 
March, 1971 issued by the President m 
relation to the State of Orissa, togethei 
with an explanatoiy note.

<u) A statement -showing (i) icasons 
foi delay in laying the above 
Notification and (u > foi not lay-
ing Hindi veision theieol. IPlac 
ed in Uhrats. See No. 1 T-6206/ 
741

A N IS IA ! RLPORIb Of TlCllVICAL T l U'HIRS’ 
T ra in in g  iN S T irro rtf t h e  N a t io n a l  B ook 

T r i a i .  Tndi\, e t c .

1 HI DFPU'I Y M1N1STLR JN THfc 
MINISTRY Ob FDUC'ATiON AND 
SOCIAL W FIPAR1 AND IN THE DL 
PARTVftNT Oh i  VL TVRT (SHRI  D. P 
Y \D A V ) • I beg to lay on the Table ~

(1) A copy each of the following Re-
ports (Hindi and 1 nglish veisions). —

0 ) Annual Report of the Technical 
Teachers’ Tiaining Institute ( la s  
tein Region) Calcutta foi the 
yea i 1972*71

(ii) Annual Report ot the Technical 
Teacheis’ Training Institute (Nor- 
them Region) Chandiguih, for 
the year 1972-73.

(hi) Annual Repoit of the Technical 
Teacheis' Training Institute 
(Southern Region) Madras, foi 
the year 1972-73 [Placed in Lh 
bun v See No. LT-6207]74/.

(2) A copy of the Annual Report 
(Hindi and English versions) of the N a-
tional Book Trust, India, for the year 
1972-73. [Placed in Library. See No. LT- 
6208/741

^3) A copy each of the Annual Repoits 
(Hindi and hnglish versions) of the Salat 
Jung Museum Board, Hyderabad, for the 
ycais 1970-71 and 1971-72 \Placed in
Lib fan  See No. IT-6209/74].

(4) A copy ol the Annual Accounts 
(Hindi and English versions) ot the Uni 
veisjty Grants Commission for the ycai
1971-72 togethei with the Audit Report 
thereon, undei sub-section (4) of section 
19 of the Univeisit) Grants Commission 
Act. 1956. 1 Placed in Libran. See No 
IT  6210/74]

(M \  copy ot the Council of \rchitec 
tuie (Second Amendment) Rules. 1971 
(Hindi and Fnglish veisions) published in 
Notification No G S R 543(b) in Gazette 
of India dated the 31st Decembei, 1973. 
undei sub-section (2) of section 44 of th<‘ 
Architects Act. 1972 [Placed in Libian  
St< No LT-6211 /74 |.

(6) A copy of the Victoria Memoiial 
(Second Amendment) Rules 1973 (Hindi 
and £ nglish \cisions) published in Noli 
fication No. ti.S  R 46 in Gazette of India 
dated the 19th Januaiy, 1974, issued undei 
section 5 of the Victona Memorial Act, 
1903 [Placid m Libian Sc< No. IT 
6212/74]

(7) (i) A copy ot the Delhi School 
Lducation Rules, 1973 published in Noti 
fication No. F. 5/15/72-£ducation (ii) in 
Delhi Oaictte dated the l i s t  Decembei,
1973, undei sub-section (3) of section 28 
ot the Delhi School 1 ducation Act, 1973.

(u ) A statement explaining the leasons 
fot not laying simultaneously the 
Hindi version of the above Rules.
| Placed ir! Libiury. See No LT- 
6213/74].
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